CENTRAL ADMENISTRATIVE TRIBUNAL
MUMBAI BENCH, MUMBAI
CAMP AT AURANGABAD

S T —

ORIGINAL_APPLICATION NO: £60/98"

WEDNESDAY ‘the 5th_day of DECEMBIER 2001

! s e e e - e Y e L ' - -

CORAM: Hon'ble Shri S.R. Adige, Vice Chairman
~ 'Hen'hle Shri S.L.Jain, Member (J)

Annasahek Sambhajirae Gund '

‘R/at = ¢ Dharegaon Camp _
- at Chanegaon Camp Villagze

Taluka - Kaiji,
Via - Ransarela : o -
‘8,0, District - Beed. | ... Applicant.

By Advecate Shri £.P.Xulkarui.
V/s | |

1. Uni'on of  India threugh = - -

. Sub-Pivisional Inspector
(Postal) Ambejogal |

v Sub=Division, At P.O. = -
Ambajogal, District- Beed, .

2. . Superintendent of Post

- Offices, Beed Postal .
‘Division, at P.0. Beed.

. 3. ‘Postmaster General-

’ Aurangabad Region
: . At P.O. Aurangabad.

4, " Shri Phanraj Semnath Ingale
. E.2.L.A, Dhanegaen Camp S
Via-Bansarela Sub Post Office,
Taluka - Kaji, District -Beed. ... Respondents.

" By Advecate Shri V.S, Masurkar for R 1 tg 3.

ORDER (ORAL)

{ Per S;R,'Adigg, Vice Chairman

The apalicant'imﬁugns respondentts order dated.

1€.6.99e. . R :

2.  Heard both sides,

. - ;
/)' . ...23--
.
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; 2 3 .

3. - It is not denied that selecfi@p were held'ferl
the post of E.D,D.A, Dﬁénegaen,'fer‘which agnliéations_
were invited. A perusal of the tabulation sheet |
prepared by resnondent No.1 reveals that the applicant
whe is at ser1a1 N@. 11 thereof is Z.2.C. failed, :
Fhe candidate whe was eventually selected is private
reSpandent Ne.4, Shri D.%, Iﬁga1é , serial Ne.8 in

the tabulation sheet had secured 59.20 % mark in . -
s.8.C. '

4, As per the presc?ibed rules ¥% eth Standard
-paes is the minimdm educational‘qualification,_hut

those who have’ nassed Matriculation / 8eC are teo

ke granted preferencg.

5. As there are several candidates in the

aforesaid tabulatidn sheet whe are SSC pass, the
réspanﬂents cannot be faulted for-not apnainting-

the applicant. to the aforesaid vost of EDDA,

_Dhanegaen.

6.  Under the eircumstances, the OA warrants no
interferencea We have not doubt'that if snd when

vacanc1es arlses ﬁi the mest ef EDDA Dhanegaon or

surrounding area: baname &mgﬂmd&&n, and the aapllcantl

applles fer the same hls ckaim will be examlned in

accordance with rules and '1nstruct10ns.

7. The OA is disposed of accordingly. No costs.

" e/
(F.l Jain) , ' (S.R. Adige)
bdember(J) ‘ Viee Chairman
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